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[Shri Satish Agarwal] 

versions) uuaer section 159 of the 
Customs Act, 1962:-

(i) Notification No. 91-Customs 
published in Gazette of India 
dated the 1st May, 1978. 

(ii) Nottncation No. 92-Customs 
published in Gazette of India 
dated the 1st May, 1978. 

[Placed m Library. See No. LT-
2218/78]. 

(2) A cuyy each of the following 
Notifications (Hindi and English 
versions) issued under the Central 
Excise Rules, 1944:-

(i) Notification No. 113-Central 
Excise published in Gazette of 
India dated the 1st May, 1978. 

(ii) Notmcation No. 114-Central 
Excise published in Gazette of 
India dated the 1st May, 1978. 

(3) An Jlxplanatory Memoran-
dum (Hindi and English versions) 
in regard to the notifkations men-
tioned at (1) and (2) above. 
[Placed in Library. See No. LT-
2218/"18]. 

MR. SPEAKER: Now. Calling 
Attention. Shri Lakkappa. 

SHRI K. LAKKAPPA ('!'umkur): 
Before that I would like to draw your 
kind attention to the constitutional 
breakdown in Haryana, which matter 
I had brought up by way of an Ad-
journment Motion. Of course you 
have rejected it, but since the Pl'ime 
Minister is sitting here, with your 
permission I would request the Prime 
Minister to maKe a statement because 
there is a serious crisis going on in 
Haryana. There . i 5 absolutely no 
Government fn Haryana and there 
will be a break-down of the consti-
tutional machinery. The Chief Minis-
ter has also met. the Governor .... 

MR. SPEAXER: Now let us come 
to the Call!ng A •tention. 

May J, 19'18 all 

U.llltrs. 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

Dn.::m10N OJ!' DEUtt MILK SCHEME TO 
INCREASE THE PfllCE OF ToNNED MILK. 

AND DO'UBLE-TONNED MILK. 

SHRI K. LAKKAPPA (Tumkur): 
I call the attention of the Minister of 
Agriculture and Irrigation to the fol-
lowing matter of urgent public im-
portance and request that he may 
make a sta~ement thereon:-

"The reported decision of the 
Delhi Milk Scheme to increase from 
2nd May, 1978 the price of tonned 
milk from 65 paise to 90 paise pt!l' 
half litre and in the case of double-
tonned milk from 35 paise to 45 paise 
per half litre". 

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI 
SURJIT SINGH HARN ALA): The 
Delhi Milk Scheme (D.M.S.) was 
established as a departmental under-
taking of the Government of India 
in November. 1959 to supply Whole-
some milk to consumers at reasonable 
prices and at the same time ensure • 
reasonable return to the rural milk 
producers. The Scheme was intend-
ed to run on a "no profit no loss" 
basis. The initials capacity of the 
Central Dairy was 2.55 lakh litres 
of milk per day which has since been 
expanded to 3.75 lakhs litres of liquid 
milk/day and O· 60 Jakh litres of milk/ 
day for production of dairy products. 
The capital investment in the scheme 
as on 31-3-1977 was Rs. 426.41 lakhs. 
The annua1 turn over for the year 
1976-77 was Rs. 18'41 lakhs. 

Smee its inception in 1959, the DMS 
has been running at a loss (except 
during 1969-70 and 1970-71) as indi-
cated below: 

Yc-ar Loss 
(Rs in 
lakhs) 

Profit 
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Year (R1. in Profit 
Lakhs) 

1962-63 10·6+ 

rg63-64 23•09 

1964-65 97· 77 

1g65-66 39·21 

1g66-67 14·66 

1967-68 1+6· 71 

1968-69 76·42 

1g6g-70 73·34 

1970-71 1 J ·23 

1971.72 66·92 

1972-73 83·R9 

1973-74 221· 50 

1974-75 414·31 

1975-76 576· 78 (Un~er iii• certifi-
1976-77 699· 45 cation 

estima-
ted) 

·--· ~----~- .... ~ -~-·----.. --
24 03 · 45 lakhs 

The loss for the current year (1977-
"18) has been estimated to be Rs. 808.60 
k&khs. 

The selling price of D.M.S. both toned 
Milk and double toned milk has been 
i-evised from time to time. The last 
revision took p1ace on 5-11-73 when 
the selling price of tonned milk was 
fixed at Rs. 1.30 and double toned mi1k 
at Rs. o.70 per litre. 

Since 1973, there have been increase 
ln the raw materials such as milk, 
skimmed milk powder and butter oil. 
Indeed the cost of raw materials alone 
accounts for about 81 per cent of the 
total cost of production. Additionally, 
there has been escalation in the prices 
of petroleum products since 1973 which 
llas also contributed to substantial in-
creases in the cost of processin1 and 
distribution of milk by the D.M.S. 
166-LS-10 

Due to upward revision of salaries •lld 
wace1 of employees, based on the Pay 
Commission's 11.'ecommendations, there 
have been .further increases in the cost 
ot production. 

The 5ale price of toned milk in large 
cities of Baroda, Calcutta and Madras 
ranges from Rs. 1.80 to Rs. 1.90 per 
litre and double toned mfik ~rom mr. 
1.26 to Rs. 1.42 per litre. 

In order therefore, to enable the 
Delhi Milk Scheme to run on a 'no 
profit no loss' basis, it has become 
necessary to revise the sale prices of 
milk as follows w.e.t. 2nd May, 1978:-

(1) Toned milk Rs. 1.80 per litre 

(2) Double Tonned milk Rs. 0.90 
per litre. 

SHRI K. LAKKAPPA: Mr. Spea-
ker, Sir, I have gone through the 
Minister's statement very carefully. 
The performance of the Delhi Milk 
Scheme during the last one year, i.e. 
1977-78, when its losses are estimated 
about Rs. 8 crores, indicates ··how it 
has been functioning and how effi-
ciently, the Ministry controlling it 
has been doing its job. This is the 
performance of the DMS during the 
last one year under the present Gov-
ernment. 

Certain figures have been given by 
the hon. Minister, and he has given 
the losses and profits made by DMS 
right from the year 1959 when it was 
established. He has st'ated that the 
DMS with the same set-up and the 
same' organization made profit to the 
tune of Rs. 73.34 Iakhs and Rs. 11.23 
lakhs in the years 1969-70 and 
]970-71. He has, however, not given 
out reasons for such profits. The 
reasons for lOS!les having gone up in 
the various yea.rs have also not been 
given by him in his statement. The 
estimated loss of Rs. 8 crores in the 
year 19'77-78 creates an impression 
that DMS is not working properly 
and in the Interest ot the consumers 
and this country. 
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The rise in the price of DMS milk 
has been resented by the various 
organizations and recently, the Delhi 
Corporation has also passed a resolu-
tion protesting against this rise. There 
has been 8ca1·city of milk and mal-
di:Jribution of milk has been noticed 
for· a long time. The pilferage 
system has also been operating in 
connivance with the DMS workers. 
The so-C'alled expert, Dr. Kurien, who 
headed the Indian Dairy Corporation. 
wants to bring parity and uniformity 
in the rates for DMS and JDC milk. 
The consumer who is already hard-
hit with the rising prices will have 
to pay more for DMS milk. For the 
benC'fit of the hon. Members, I would 
like to tell them that the pet theory 
of Dr. Kurian is: uniform rates for 
TIMS and JDC milk which, according 
to him, will eliminate the malprac-
tices in the DMS milk supply. The 
DMS procures the milk, which it 
supplies as toned and doubled-toned 
milk, through the cooperatives and 
sometimes from the individuals. The 
consumers are not paying the prices 
:according to the amount paid for the 
milk b~ DMS. They are playing in 
the hands of the milk suppliers. In 
addition to th'at, the distribution of 
huge quantity of milk powder and 
other products is not being done pro-
'l)erly. Thi':' administration is in a 
<lilapidated condition. 

MR. SPEAKER: This is not a 
debate: pleas<-' come to the question. 

SHRI K. LAKKAPPA: He must 
take notice of all there things and 
why losses are accummul'ating. He 
has not given out any reasons .... 

MR. SPEAKER: This is merely 
calilng attention and you can make 
preliminary remarks. 

SHRI K. J....AKKAPPA: The or-
ganisers are looting money and there 
are a lot of corrupt pr'actices fo the 
DMS. 

MR. SPEAKER: This is not a 
de hate. 

SHRI K. LAKKAPPA: Even nutri-
tious milk to babies is not supplied 
and, ,therefore how can the consumer 
be asked to pay more? You are ask-
ing him to pay more because of your 
maladministration and corrupt 
practices prevailing in this organiza-
tion? Even the transport cost has 
not been analysed in a proper manner 
and even the pilferages have not 
been set right by the Ministry. Even 
the tot•al losses have been shown pur-
posefully and added on to the losses. 
Therefore the entire organizational 
set-up, ~dministration and planning 
ana everything is faulty. These are 
the reasons. I want to know whether 
the Minister will set right the whole 
thing, streamline the organization and 
see that the organization is run on a 
no-profit-no Joss basis. The con-
sumers are protesting and this is a 
very serious matter and , the middle-
class and the poor people are not able 
to get milk at reasonable prices. It 
you go on increasing the price by 10 
paise, 20 paise and 30 paise, it will 
only impose an additional burden on 
the middle-class and the poor people 
and they will not be able to feed 
their rhildren. 

This is the alarming situation. I 
would like to know whether the 
Minister knows where the bottlenecks 
are. where the mal-administration 
exists, where the corrupt practices 
are and whether the Ministry will 
plug the leakages and set right the 
whole administration instead of tak-
ing such harsh measures as raisint 
the prices. 

r am also asking a pertinent ques• 
tion. How is it that the same DMS 
was able to earn profits in the year& 
1969-70 and 1970-71? I would like to 
know what are the steps this govern-
ment is going to take and $ee that 
this kind of raising of prices of milk 
which means hardship to the con-
sumers is not resorted to. Will the 
Minister kindly consider and re-
organize the whole thing and stream-
line the administration to meet the 
needs of the consumers and see that 
the decision of raising the prices is 
shelved? 
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SDI SUBJIT SINGH BARNALA: 
l have given the figures of some of 
'these years to show lhow the DMS 
bas been functioning. As I have 
stated, in 1971-72 the loss was Rs. 66 
1akhs but within a short period of 6 
years that is from 1971-77, it went 
upto Rs. 7 crores-fr-0m Rs. 66 Jakhs 
to Rs. 7 crores and it was due to their 
admini.9tration and we inherited a 

very poor state of things in DMS and 
we are trying lo improve it. 

He asked how in 1969-70 there was 
·some profit and again in 1970-71 
there were profits. Thait was because 
the prices of milk had been raised. 
On 22-2-69 the price of standardized 
milk as also cow's milk was raised 
from Rs. 1.04 to Rs. 1.16 and the toned 
milk from Re. 0.74 to Rs. 0.84. There-
fore, there was a rise of 10-12 paise 
in the prices of milk. Again a price-
·rise ,took place in 1973, when the 
-price of toned milk was raised from 
'84 paise to Rs. 1.30 whieh is continu-
ing till to-day. That is the position. 

SHRI K. LAKKAPPA· He has not 
:answered all my questi~ns. 

MR. SPEAKER: 
look into the 
'there? 

Are you going .to 
ma1-administration 

SHRI SURJIT SINGH BARNALA: 
-Yes, Sir, in a big way. We are going 
to improve the conditions in DMS. 
1 am sure we will be able to do it. 

SHRI K. LAKKAPPA: He should 
-convince the House how he can do H. 
Should he not be responsible to this 
"House? He must take the Parliament 
·in a very serious manner. He is 
responsible to this House. What is 
the use of bringing this call attention 
motion? He has not explained pro-
perly. 

MR. SPEAKER: He has said, 'We 
are going to take steps to streamline 
it': 

.sHRI K. LAKKAPPA: How? 

D.M.S. (CA) 
MR. SPEAKER: ~ cannot give 

you all the details to-day. 

SHRI K. LAKKAPPA: This. shan 
that he is inefficient. 
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MR. SPEAKER: Y.ou are speakinr. 
about the cost aspect; they are speak-
ing about the effect on the poor man .. 

SHRI SURJIT SINGH BARNALA~ 
The double toned milk prices have-
been increased by 20 paise only and 
the toned milk prices have been in-
creased by 5-0 paise. It was probably 
because the double toned milk goes 
to the poor people. The prices that 
we buy at I have •lready mentioned • 
The price of raw milk now is Rs. 1~ 
per quintal from U.P. with 35 pais~ 
per litre overhead charges. (Intet"-
Tuptions). 

MR. SPEAKER: I do not know 
why everybody raises a debate on 
1hls? 

SHRI SURJIT SINGH BARNALA~ 
From Rajasthan, we get it at Rs. 17& 
per quintal and the transportation 
cost works out fo Rs. 17 .0. The over-
head charges cornea to about 4.2 per 
cent 

(Interruption8) 
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SHRI AMBIT N.AiHATA (Pali): The 
·milk that they buy at Rs. 1.85 per 
litre has .got 4 per cent fat content. 
They are selling this very milk at 
Jts. 3.0 per litre. 

SHRI KANWAR LAL GUPTA 
(Delhi Sadar): What is the fat con-
tent in the milk that you 5upply to 
the people? 

MR. SPEAKER: You kindly fol-
low the rule. This is a Calling 
Attention. How do you come into 
the picture? I cannot understand 
this, 

(Interruptions) 

"'""" ~ ~": ~ 
~f!)~,.qr ~ 'fiT ~2" ~ ~ 
i1 (~) 
MR. SPEAKER: He has given the 

cost as~t. He has said that he is 
going to look 1nto the matter. 

tlft "" i""" ~t ("{)~) : 
~ ~)~, \jf1f ~ ~ 2s .r~ CfiT 
~T '1T, ffi ~ ~lf m: cTGW ~ 
;riT 70 ~ ~ 'IT I ~ ~ 35 tl'tr 
CfiT t.rr, ffi ~ ~ ~ it~ $c CfiT 
40 ~ $?: '1T I~ C!ffl' 45 tf~ ifiT '11", 
(ff $e' 30 ~I 53 ~ UJf ~ ~ 
ta- 10 ~ m~ !IN ~ 6s ~~ 
1'°~t,ot~~!te ifiT 6~ 
~ t I ~hprT'RT ~ ~ f.fi ~ Grt 
~lfl'~~t,~~ 
qf~T~ I itm-$(fR'f\~~T 
Wfcti~~~~ ~ 
~~~<tl'~aRl"~feft-1 
~~~il'rtit~~\ifl~ 

"1T1i iii .rt' !iN ;fit ifl1" ~ i3'W 
""~ ~-tt'fi ~ ~ 25 ~ ~ 
~~triro, ~~tmt s, io 
"{to <tft' ~ 'fft ~ eft' I 
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MR. SPEAK.ER: You now know 
ithe feelings of the House; would you 
not like to reconsider the matter? 

SHRI SUR.TIT SINGH BARNALA: 
No, Sir; I have very clearly stated 
that formerly we were purchasing 
milk with fat content of 26 per cent 
and 24 per cent. I do not have eny 
milk with 24 per cent fat content; we 
are getting now milk with 6.5 'per 
cent fat content from varioUs State.s 
and cow's milk is only 4.2 per cent 
.fat content. About the working of 
the D.M.S. I am saying that I am 
looking into that, taking personal 
interest and trying to find out the 
problems, wherever they are .... (In. 
terruptions) They were losing Rs. 'I 
crores per year; we lhave inherited it 
from them and we are trying to 
improve the position .... (Interrup-
tions) 

SHRI VASANT SATRE (Akola): 
At least during summer, step ice 
cream, khoya, mithai, etc. At least 
do this in summer. Why dont they 
do it? .... (Interruptions) 

MR. SPEAXER: This is not a 
debate. Now, statement by the 
Minister. 

SHRI ltANWAR LAL GUPTA: It 
ls a matter of exceptional importanoe. 

MR. SPEAKER: We have taken 
up the other business now The hon. 
Minister. 

STATEMENT RE. CORRECTION OF 
CERTAIN INFORMATION GIVEN 
BY THE MINISTER OF AGRICUL-
TURE AND IRRIGATION ON 25TH 
APRIL, 1978 

12.50 hrs. 

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI 
SUR.TIT SINGH BARN ALA): In 
rep1y to a Question by Shri Vaaant 
Sathe, M.P., during the diacu.uion• 

· (Stateme· .. ~) 
on Demands for Grants of the 
Ministry of Agriculture and lttlaa-:-
tion on the 25th April, 1978, l had 
mentioned that 

"For M. Sc. Agriculture cl.-
only a groduate who has done B. Se. 
Agriculture is eligible; nobody 
else can go in for that. Similarly, 
for Ph. D. in Agriculture onl1 
those who have done M .Sc. iD 
Agriculture can apply,,, 

After ascertaining the facts, I regret 
to say that the correct position ia 
slightly different. I have, therefore, 
to clarify that for :M. Sc. in Agricul-
ture .(Agronomy, Horticulture and 
Agricultural Extension) only B. Sc. 
(Agriculture) graduates are adrr..i.t-
ted at IARI. In other discipline-.. 
non-agricultural graduates from 
cognate branches of Natural an.ct 
Social Sciencee are eligible, tholJ&)a 
in practice most of the student. 
admitted are alt"icultural graduatea. 
For Ph. D. the actual intake of non-
agricultural graduate1 is even smaller. 
The question of restricting the eligi-
bility t.c'l agricultural graduates tor 
admission to M. Sc. and Ph. D. at 
IARI is under consideration of the 
ICAR. 

SHRI KANWAR LAL GUPTA: 
(Delhi Sadar): On a point of order. 
My submission is that we are elected 
by four lakhs of pe0ple. 

MR. SPEAKER: What is the point 
of order. 

SHRI KARWAR LAL GUPTA 
Unless you allow us to air the feel-
ings of the people here .... (Inter-
ruptions) I know the rules. 

MR. SPEAK.ER: You have to follow 
the rules. 

SHRI KARWAR LAL GUPTA 
377 is there. You can permit me to 
air the :feeling of the people on that 
matter .... (Interruptions) Why haft 
I been elected here, if I am not al-
lowed to .speak? 


